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‘CALLING ATTENT:ON TO MATTER
OF URGENT PUBLIC IMPORTANCE

Use oF GAs By UNITED STATES IN
VIETNAM AND (GOVERNMIENT OF
INDIA'S REACTION THERFTO

Shri P. R. Chakraverti (Dhanbad):
T call the attention of the Minister
sof External Affairs to the following
matter of urgent public importance
and 1 request that he may make a
'statement thereon:

The use of gas by U. S, in
Vietnam and Government of
India’s reaction thereto.

Shri Nath Pai (Rajapur): Sir, on a
point of order. We welcome the
statement to be made by the Minis-

ler of External Affairs, but only
yesterday, the Calling Attention
Notice tabled by some other hon.

Members was rzjected. At what slage
you came to accept it, we need to
know. It is a kind of mysterious
procevs.  Yesterday we hade very
serious arguments about its being
rejected and we pleaded with the
Speaker that the Prime Minister
may be requested to make a state-
ment., The statement was to be made
at the instance of the Speaker, at the
request of ours. And today, we are
told that it is admitted. What is the
kind of rules that are followed in
admitting or rejecting these notices?
Yesterday, it was ruled out of order.
Today it is admitted. I think this
is very objectionable. We welcome
the statement by the Minister, but
we must know the process through
which Parliament works; it cannot be
mysterious.

Shri Warlor (Trichur): Yesterday,
the Calling Attention Notice of
Shrimati Renu Chakravartty was
rejecttd by the Speaker,

Shri Bade (Khargone): Further,
the procedure is that only those who
are signatories to the Calling Atten-
tion Notice would be called upon to
put questions and others are not
allowed, But now, it seems io hap-
pen otherwise.

Shri Nath Pal: The Prime Minister
was to make a statement, end at our
request the Prime Minister yester-
day agreed i{p meke it. Today, an
announcement was made that the
Minister of External Affairs is going
to make a statement. We welcome
this, but it is a matter of procedure
which we cannat ignore,

Shri Hari Vishnu Kamath (Hoshan-
gabad): May I add, Sir, that it was
the Prime Minister who yesterday
agreed to make a statement. But to-
day, the Minister of External Affairs
has been called upon to make the

statement, I do not know why this
change has been made. It is most
arbitrary.

Mr. Deputy-Speaker: I do not think
the Prime Minister has said so. Any-
way, I shall convey the wishes of
the House to the Speaker.

The Minister of External Affairs
(Shri Swaran Singh): We have learnt
with distress and a sense of shock of
the disclosure about the use of gas
in South Vietnam affecting the Viet-
cong and the civilian papulation.

Ever since World War I, civilised
opinion throughout the world has
condemned gas, chemimal snd bacter-
iological warfare. The revulsion of
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the peoples of the world was crysta-
lised in the Geneva Convention of
1925 against use of gas in war, Ac-
cording to United States’ gpokesmen
the gas used is not lethal. Even so,
regard must be pald to world opin-
ion and the danger of the situation
escalating into a larger conflict. We
consider that the use of gas is ag-
ainst the conscience of humanity and
sincerely hope that no further use of
it will be made in South Vietnam.
We have already given expression to
our deep concern at the situation in
Vietnam. Arising from our initiative,
discussions were held recently in
Belgrade and ‘many non-aligned
countrieg will be making a joint ap-
peal with the object of getting nego-
tiations started as soon ag possible,
so that a political solution to the pro-
blem of Vietnam may be found.

Shri P. R. Chakravertl: Commen-
surate with the past practice of India

to take the intiaitve on all crucial
occasions wheniever humanity  has
been aggressed upon, may I know

whether the Government has banded
together all the non-aligned nations
and the other nations also to mould
world opinion on this matter?

Shri Swarap Singh: 1 have already
mentioned in my statement that aris-
ing from India's intiative a discussion
took place in Belgrade and it is hop-
ed that many noh-aligneq countries
will be making an appeal to the part-
ies concerned in Vietnam for the res-
toration of peace and for starting
talks and discussions,

Shri D. C. Sharma (Gurdaspur):
While I congratulate the hon. Minis-
ter on the very fine statement that
he has made, for which I think the
whole world will congraulate him, I
would usk just one question. May I
know if the feelings of the Govern-
ment of India with regard to the
use of gas, which has been described
as a kind of tear gas and which has
also been described as a kind of gas
which makes people only sick at the
stomach,—~the feelings of revulsion,
the term which is not mine but which
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is used in the statement against the
use of this gas of whatever kind—
have been conveyed to the USA and,
it so, have they received any reac-
tion from them and if they have not
done so far, 'may I know whether
these feelings will be conveyed to the
US Government soon and the reaction
communicateq to the House very
early?

Shri Swaran Singh: We have not
separately conveyed our feelings in
this respect, but the statement that
I make now will now be public pro=
perty and this will be taken note of
by the United States Government and
by the rest of the world.

Shri H. N. Mukerjee (Calcutta Cen-

tral): In view of the fact that the
British Foreign Secretary, whose
Government is linked very closely

with the Government of the United
States, has thought fit to publicly ex-
press himself on this point and there-
fore to communicate their idea to the
United States Government may I know
why it ig that the Indian Government
is appearing to fight shy of making a
direct communication to the US Gov-
ernment which is directly concerned
in the use of the lethal gas which has
caused us shock and revulsion in our
minds, very righly, and may I know
why we are playing a hesitant role
about it?

Shri SWiaran Singh: We are not
fighting shy and we are not at all
playing a hesitant role. As a big
country with a certain responsible
approach to such matters, we have
expressed our opinion very clearly.
If the hon. member is pleased to call
even this as hesitating or fighting
shy. I can only say I am sorry for his
way of thinking.

Shri H. N. Mukerjee: Why not tell
them straight? o

st fewmr qamw (graeqe) ¢ &
ag =T wgaT g 6 fmag vt ®
FTETT #Y aTF ¥ N T ey v §
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[ fFw qzangT)

Ty Py Mfaw s o fear o @ @
v efevd g & gAT o T
Ty §, I gaT ¥ @ w7 faar o
@ ¢ W ag awdfas gfe ¥ fa
o @R, A T oI A ¥ wfe o
oTE & AT F et o sy w Y
¥ fir o wifirer g€ o |

Shri Swaran Singh: I have not
quite followed the import of his
Hindi, which was a little difficult
and I digd not switch on the English
tranglation. Will he repeat it in
simpler langiiage?

ot fowr qxamaw : & ST wew
g & & gg—im acdae—& At ®
qFT F M qwe fear @, ag fays
Ao T TT—ARE A g—fmT &
a1 zferorg# ofrar & fogeam & o
qrefewd <ww §, SR s § @
gq faar mar §; wre awdfaw gfe &
ferar mar 8, A w1 g% @ feadY amm-
IAE §, T @it ST & foro Wy
wifrw g€ o

Shri Swaran Singh: 1 do not know
what the hon. member means by
political considerations. Here is the
use of gas which we say is @gainst
the conscience of humanity. The
other substantive question is whether
we have got any direct information
about the quantum of danger in this
gas. You can well imagine the place
where the gas is being wused. We
cannot have any more direct informa-
tion. Buf fhis is now world news
and even the composition of some
of the gases that have been used has
been publicised. It is also mentioned
that one of the gases at any rate
causes nausea and vomiting and
therefore temporarily disables the
people. Therefore, the use of this is
something which is against the spirit
and conscience of humanity.
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ot g fom@ (§%) :  faaaamw
% T ¥ AT T FT { T g

oar §—uF, IAT faga-am Y g,
&, zfor faggrw i a@ fi7dy
T #r g i I, afirrew #
FTOTT | & s s g o o
afre w1 Iere KRt 7=l 3 fra,
T 90 AT A, av W@y § ey 3w
F, T # gfw a7 gEmE feaT @
T A ¥ fd ¥ geamer A fear
3, A oy N A & edwrer oY ST o4
¢ =T I QuAT ¥ g WS
¥ g & 9 Wy wa fe
forgfr geamer Y v &, 7 & g~
wT ¢, fawd oW wzag wiasw & &
g7

Shri Swaran Singh: I do not know
how this arises out of this question.
In the Genewa Agreement there is mo
mention of any prohibition of the use
of gas. It-wds not necessary because
no one contemplated that gas would
be used in any circwmstance. So
this question does not arise from the
present problem with which we are
concerned. For historical interest, I
am sure the hon. Member, who is
sufficiently vigilant, knows the names
of the countries who participated ia
the Geneva Agreement. The United
States, although' Y6t an original
signatory, later on made a statement
that they are bound by the decisions

and they had unilaterally decided
and made a declaration thal they
will abide by the terms of the

Geneva Agreement.

ot wq fed - & Afe q<w,
IaT faga-mw &7 g Wi gfaw
fragaw ff gwcd TR X OB
T 41, AfeT At AEET FIE FTTART
TR E  ow agET, & wrowr
Hraw Argar g | wrfaT & 3 A1 wors
¥garer AG q@T ¢ | SEw ar ¥ om
qeaT wrgar g fe @ dw A s
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97 % T & gvaew & wif afw @,
o7 were :1€ a |ffg 2, aY ag amAmr
A e & fr fom fer Tt 7
39 T gEner fwar @ w1 ag WY S
&0 ¢ fs v gw ®) wAAR & faw
WRE ATHTT TH TR G 29T & WA
san fv 7 g &%, afs wx
qr{ar QFt wEAT I, A IwH AT H
duaT Y &% | & srar g fR v Ay
AR g ARIE T 7Y A7 A3 &
& dfe 1 axare ¥ 9@ w7 A T
27 qifenr & g fedr o
TG A w1 "
g

Shri Raghunath Bingp (Varanasi):
Sir, I rise to a point of order. Under

the rules he can ask only one ques-
tion.

Mr. Deputy-Speaker: Order, order.
We will go to the resolution that is
before the House.

Some hon. Members rose—

Shri Nath Pai:
Speaker,....

Mr. Deputy-

Mr. Deputy-Speaker: You are not
a signatory.

Shri Nath Pai: Mr. Deputy-Speaker,
T want to bring to your notice the
precedent in this matter. ‘On a pre-
vious occasfon when my Cilling
Attention Notice was rejected and,
nonetheless, the Government spokes-
man was asked to make & statement,
the Speaker insisted that on that
statemenf questions could be asked.
I am pleading with you, because this
is a matter of the highest importance
as far ag the rights of the House are
concerned, to allow us fo put ques-
tions on this. Yesterday it was
repeatedly said that it cannot be
taken up. Today I insist that this
has to be treated as a statement made
by the Minister of External Affairs
and therefore the right of putting
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questions cannot be limited only ¥
those who are supposed to have
signed it. I, therefore, plead with
you to allow us to put questions.
This is a very serious matter (Inter-

Tuptions).

Shri Swaran Singh: If instead of
spending time on these arguments
the hon. Members put their questions,
I am prepared to answer them.

Shri Kapur Singh (Ludhiana):
Yesterday it was not admitted and
today we are precluded because we
are not signatories. This is a highly
invidious procedure.

Mr. Deputy-Speaker: The Speaker
later on has admitted them and
therefore only the signatories can be
allowed to put questions. (Interrup-
tions). Order, order. I find that
half-a-dozen hon. Members are
standing and speaking at the same
time. All right, I will allow twp or
three questions more—Shri Nath Pai.

t wy e © 37 g% 9T W
WY §—2qqeqT &7 9% ¢ |

IqETG WEWT . CH AW WT
ITYT FT AVA BT qFAT & 7

ot =y fomdt : 9@ & woT =EEqT
FT 9T Q07 FEAT, I QT I@ F AT A
AT HT | WY A =) A1q 97€ wY 40
qex & fau garar @ 1 W 99 & anw
TR wraa dfdw | w1€ Jez-ann @
t

IqETN TERT | WA AIFT
FTd f& TH *7 wasI9r &7 WA /qr
27

ot 7y fomd o= gw A A "
q7 WY Hdt o A qgi #g7 f* 1w fagy
F grg ¥ /IO ARFTS THRLTFT A
S & ITHA €W qUT & A |

ITeme wIwr @A 3 far

2
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st 7y foag : 7ara € faar §
9 fawg & grafeag vl Ft srasrd
Ffas-wd Aar FrAE &1 F4T HeA-
&g FA 8, ¥ Afg , AgF w9
q ffw o1 qTeF @A §, 9§ TS A
g & = vy WY 98 wud 97 97 724
& | g AL A% FT I A ¥ faega
SATH AL TG | TH AE GEA HTHH
TG T THAT E | g ATAFILY FfaA.
FIH |IA & GIHA W |

Mr. Deputy-Speaker: There is no
point of order. Whatever informa-
tion he had he has given.

ot vy fomd : ag www W F

Shri Nath Pal: Mr. Deputy-Speaker
Sir, I was on my legs when the point
of order was raised. You asked me
to ask a question of the Minister of
Externa] Affairs. Sir, the statement
of the Minister of External Affairs
tends to be equivocal. He has assured
without saying why the Government
is reluctant to convey directly, at the
highest level, the concern and
anxiety felt at the reported use .of
non-lethal gas. We are extremely
cautious in the use of our termino-
logy and phrases which we are using.
He gays that this will be taken note
of. Is he aware that when the late
Prime Minister was asked whether
he had conveyed the anxiety felt in
India regarding the liberation of Goa
when he met President Kennedy, he
had told me in these words “that
was the first statement that I made to
the President”.

Mr. Deputy-Speaker: What is the
question?

Shri Nath Pai: This matter has not
become that clear. It is not a ques-
tion of “yes” or “no”. He says that
this will be taken note of. Are we
serious of conveying our feelings or
are we trying to please and placate
everybody? Tn some cases risk has
to be taken. We do not want China
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to become expansionist or help it in
its objective. All the same, there are
certain important ‘matters on which

we must convey our views. 1 want
to know what is restraining our
Government from conveying our

feelings af fhe highest level, at the
Prime Minister's level, rather than
leaving it to those concerned to pick
it up from the proceedings of the
Lok Sabha. Will he kindly explain
this?

Shri Swaran Singh: This s a sug-
gestion for action, We will give care-
fu]l consideration to this, I have al-
ready said that there is no hesitation.
There is no question of fighting shy.
There is nothing by way of informa-
tion that he is asking for. He is sug-
gesting that it can be taken up at
the highest level.” T said that we
would consider this.

Shri Nath Pai: Why does the Prime
Minister not rise and say something?

Mr. Deputy-Speaker: You have got
the answer.

Shri Nath Pai: The reply has not
come. The question was why at the
Prime Minister's level it was not
taken up to convey what we feel
about it. I am repeatedly saying
that I do not want the Prime Minis-
ter today to condemn it; but we want
him to cenvey that we are feeling
disturbed at the events and the re-
ported use of non-lethal gas. What
is wrong in doing that?

Shri Hari Vishnu Kamath:
should he be tongue-tied?

Why

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): My colleague has just now
stated that we have no objection to
conveying our views and feelings in
this matter to the Government of the
United States. He has already said
it.

Shri Hari Vishnu Kamath: My col-
league, Shri Nath Pai, said that the
Prime Minister should write directly
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to President Johnson of America.
That is what he said, not the Exter-
nal Affairg Ministry. Why should he
do so0?

Shri Kapur Singh: The hon, Minis-
ter of Externa] Affairs has fust now
made a revelation fo us, and I am
quoting:

“ . . .the use of gas is against
the conscience of humanity.”

I would request him to make a pre-
cise answer to my question. Does he
include all riot-controlling or incap-
acitating agents in them if they
happen to be gaseous and not solid?
Does he include in them tear gas also
which makes people not only most
uncomfortable but also lachrymous.

Mr. Deputy-Speaker: Order, order.

Shri Kapur Simgh: Let him answer
this question.

Mr. Déeputy-Speaker: We are con-
cerned only with the use of gas in
Viet Nam.

Shri Kapur Singh: I am not talking
of Viet Nam. He has said that the
use of gas is agains{ the conscience
of mankind. I want him to tell me
what he means . . .

Mr. Deputy-Speaker: He can table
a resolution on this, if he likes.

Shri Kapur Singh: Why should he
not give an answer to my question?
Why should you come in the way?
What does he mean by gas? Does
he include all gaseous agents? He
can answer this simple question
without “your protection.

Mr. Deputy-Speaker: 1 disallow it.

oft ¥ : A IR AT Y v §
g T R § 5 fagaamw & A
1 Iwam  fear mr & e @
aiferriiz ¥ ww A swt Ay g€ ¥
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gafad TEHAT A At aw R AR |
FERHe WA g, evaow
T I &t g9 feur a0 & <
wifemr d? Farmr argar g e
989 W9 7§ F1 4T GgT W Y
Tz ) ) faar § ARG F I
w1 g ? gATX W@l drgd A gl f*
oY e q, ;T qg AW FEY AT
wmE g g ? g ) AE) W19 3 LA
fear ?

Shri Swaram Singh: Sir, we could
have made a statement even yestcr-
day in the afternoon but we thought
we could make it today. It was
raised for the first time yesterday
and, in any case, we would have made
a statement. Once it was raised
here, we could not make a statement
even outside unless we made that
statement first on the floor of the
House.

Shri Joachim Alva (Kanara): May
I know whether the hon., Minister is
aware that in the middle or early
50s the French used napalm bomb in
Indo-China and whether since then
our military specialists or Military
Attaches have made any study about
the intensity and quality of these
bombs?

Shri Swaran Singh: If the Defence
Ministry is addressed, they might
give the information. Thig is too
technical for me.

Dr. L. M. Singhvi (Jodhpur): What
specific efforts did our Government
make to ascertain the kind of gas
and its likely effects in Vietnam and
why has the Government not con=-
veyed its feelings, if it had the -
formation, to the Government of the
United States of America.

Shri Swaran Singh: This use of the
gas came to our notice only very
recently and, ns I have already said,
the Prime Minister also has made
that statement.
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Mr. Deputy-Speaker: Shri Khadil-
kar.

ot aq faad : F37 Aqfg 07 L

Mr. Deputy-Speaker: I am_ sorry.
Order, order. '

Shri Khadilkar (Khed): In the past,
when there were issues of vital mo-
ral significance we never hesitated or
observeq sny diplomatic gilence while
expressing our protest. But on this
occasion, unfortunately, when for the
first time—not even in the last world
war ., . -

Mr. Deputy-Speaker: What is your
question?

Bhri Khadilkar: I am coming to
that. In the last world war, gas was
not used on either side .

Mr. Deputy-Speaker: We are not
concerned with the last world wmar.

Shri Khadilkar: [t concerns Agsia,
On the Asian people, gas is being
used for the first time in this war-
fare. Therefore, was it not proper
for him to come out in a forthright
manner condemning the action and
conveying the resentment of the peo-
ple of India, this Parliament, to the
Government of USA?

Shri Swaran Singh: I am sorry that
this type of thing should be said that
there is any hesitation for diplomatic
reasons or the like. It is an unfor-
tunate temper into which some peo:
ple are in the habit of working
themselves up. I have made a clear
statement and I have amplified it
The Prime Minister has said that it
is our intention to take it up with the
Government. [ know how sensitive,
and quite rightly, the House is. It
was raised on the floor of the House
yesterday. 1 had a temptation to
issue a statement even yesterdeay at
about 1 O'CIoék but I could not do it
unless I had made a statement on the
floor of the Housge. 1 take strong ob-
jection to such a thing. It really
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sarily exposes us to criticism which is
absolutely unjustified.
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Shri Raghunath Simgh: In view
of the fact that even in the last war
Hitler did not use gas, may I know
what was the immediafé cause of
using this gas in Vietnam?

Mr. Deputy-Speaker: How can our
External Affairs Minister say this?

Shri Raghunath Singh: May 1
know whether the Government of
India has got any information why
the gas was used there? (Interrup-
tion).

Shri Swaran Bingh: Somehow or
other, Mr. Madhu Lintaye does attract
notice and it is really unfortunate
that, whether it ig his question -or
anybody’s question, he has always an
opinion and has a very high opinion
of his own knowledge on both inter-
national and national affairs. I do
not want to joln Issue with him. But
let us observe gome decorum when
1 am answering something. (Inter-
ruptions) Well, if I am the Minister
for External Affairg it is no fovour
of Mr., Madhu Limaye. I am there
in spite of him and I propose to re-
main there.... T

gt Ay fowd - wETE AT 3T
A fear w1y

»ft vgTq fa¥ : g 3T AN A
TARTT & |

st 7y femd : gwAE AR
dArsrsr g, Ao ) W st IET
T 2§, fdw wg q 77 §

ot et qEamw: IF7 ®1 A
TR FA FA7

Shri Swaran Singh: 1 have already
said that this was used on the South
Vietnamese peoplé and against the
Vietcong. As to what were the pre-
cise circumstances that necessitated
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the use of it we have no further in-
formation.

Mr. Deputy-Speaker: That is all.
Shri Bade to continue his speech on
the previous Resolution,

Shri Warlor: Sir, I want to ask
one question.

Mr. Deputy-Speaker: No. I have
given enough opportunities to ail the
parties,

Shri Warior: The International Con-
trol Commission is there. Govern-
ment can get the information. I want
to usk a question on that,

Mr. Deputy-Speaker: No. Shri
Bade.

16.30 hrs.

RESOLUTION RE: SESSION OF

AT BANGALORE OR HYDERABAD
PARLIAMENT—contd.

staw (AT ¢ I wErE,
HqIAAIG SFTVEATT T FT AT TEATT
FImaT & Auga VAT § | AwdA &
gafra v g fE & 7 77 o1 FwT 2
f& w1a qeg wrva & wafags 9w grasT
wzus g1 a1 A1 F Ao F fAw
aqtfrgs @ ot fqura a9 ZidT 47
07 3R § a7 faurd awr gAY 61
FANEFTFATIT AT 1 U
grE AR FTATT H g, FAYT gTE FE
ZRT X &, AT Aat g FE A9
wrfage & & 1wy fafaes 397 w2or
3 T @ fawar war @ 1 58 f9a gwTT-
17 ol 9 WO §ETT F GG 7
st az fza &, Moy gra fza &, 2 @A
TEE

FEAA. qEE § S faym
g g & faym e wET @ 9@ 1w
TEEF AT, M7 AT AT AT
WEWT & | &gT AT THo UAo To FATEH
2 I 500 TTAH AT A @ AR
T | 7 ®g1 AT Zem f qfw agiox
ang AN g7 A faw w7
TN F T FEITaT W AE AW HT
gfagm a8 21 F%ar
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areafawar ag & f faselt & wmrey
AN F 91 ITA & gETC W1 AzfEAl
1 0% Wg 97 @A AT gar g
I Y gEl <147 W A § Wi g
A zrg Far § AR R AT
Y E | WA w AW 0w g foran
gUTE w1 W AT & w
T W O g Iy s AfewEw
ML

& o e T AT W R %
At &y f & fe-geardt g &1 3797
SqARTT A ATq I 9N FT AT | wAfad
¥ wwar g f5 aft Rguae wwar
FmaYR & oifeamiz 1 oF 5% @ A
Ta & aev A gr | F Y wga oA
97 aore wiwqos g | ¥qife ga & aga
# ary ot 2 fra ¥ for afae &
wrfeedt a7 TRHAA WA FT T g1
? | g Twe gfidvA & T w8
g1 st fapay a3 Y waraT S
#rr T & WY gTeT AT gN |

mw gEq qgy W & fn agt @
FqreT a1 o Wl X Fgr 9T fE
Tare & S R gEr WA A oY @
quar , IEAT §1 @ Tt F S oA
gt =T ¥ qEan § | Ay Tt ¥ qre-
fird & for @At AAEE Q@M
R AT deT Sgrer A T
qm 1 wEE & A F fr &%
A g & & feet | @ fod
¥ euwar i adr3fee & o wmfe
NG EgI@H FE WA )
g 2w gATa § AT 1@ ¥ wofia wey
@ * weAd § 1 e gfemr
a1 Fg & for ogre g far we AT
W.i!'w,m a3 | g S
sRw wr pefifafasy wo 39T newd
1 A 7y o AR ¢,
T (U TR, T T4 T XN TG TG



